IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2025
__ﬁ_—__ﬁ'_—————_

ITUTION DISPOSAL CLOSING
o, SEREFUREES GaLince o[ oA 58 TOTAL| FB] _DB] _SB| TOTAL|BALANCE
MAIN CASES :- 01.08.2025 30.06.2025
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 14725 o/ 6| 113 119] 0 0 5 5 14839
2 CIVIL SECOND APPEAL 4838] 0/ 0| 30 300 0 0 6 6 4862
3 | EXECUTION FIRST APPEAL 107] o] o 1 1 o 0 0 0 108
4 | EXECUTION SECOND APPEAL 23] o] o 0 o] o 0 0 0 23
5 CIVIL MISC. APPEAL 35293] 0| 74| 253 327] 0 11 9 20 35600
6 | CIVILREVISION 7471 0| o 20 20| o0 0 4 4 763
7 CIVIL REVIEW 844 0| 4 8 12 0 0 0 0 856
8 INCOME TAX REFERENCE 0l of o 0 0] o 0 0 0 0
9 | OTHER TAX REFERENCE 104] 0] 2 0 2] o 0 0 0 106
10 | TAX CASES of of 0O 0 o] o 0 0 0 0
11 CUSTOM APPEAL 23 0| O 0 0] 0 0 0 0 23
12 INCOME TAX APPEAL 390] 0| 22 0 22| 0 0 0 0 412
13 | WEALTH TAX APPEAL 0l of] 0O 0 0l 0 0 0 0 0
14 | SALES TAX REVISON 7411 0f 0 6 6] 0 0 0 0 747
15 | TESTAMENTARY CASES 0l 0] o 0 0] o 0 0 0 0
16 | COMPANY PETITION 6l of o 0 0] o 0 0 0 6
17 | COMPANY EXECUTION PETITION 0l of] O 0 0] o 0 0 0 0
18 | COMPANY APPEAL 6l 0/ O 0 0] o 0 0 0 6
19 | COMPANY APPLICATION 143] o] 0 0 0] 0 0 0 0 143
20 COMPANY SUIT 151 0| 0 0 0] 0 0 0 0 15
21 | COMPANY LIQUIDN. CASES 33 0/ o 0 0] 0 0 0 0 33
22 | ELECTION PETITION 9l of o 0 0] 0 0 0 0 9
23 | SPECIAL APPEAL (CIVIL) 321 o] o 0 0] o 0 0 0 32
24 SPECIAL APPEAL (WRITS) 2601] 0 104 0 104] 0| 33 0 33 2672
25 CIVIL CONTEMPT 2941 0| 12| 52 64| 0 1 0 1 3004
26 CIVIL WRITS 85976 0| 82| 789 871] 0] 12 91 103 86744
27 RECRIMINATION PETITION 0 of O 0 0] 0 0 0 0 0
28 CROSS OBJECTION 649] 0 1 3 4 0 0 0 0 653
29 | CIVIL REFERENCE 51 0/ 0O 0 0] 0 0 0 0 5
30 | CIVIL TRANS. APPLICATION 159] 0] o 17 171 0 0 1 1 175
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 80] 0/ O 1 1 0 0 0 0 81
TOTAL (A)| 150490| 0] 307| 1293] 1600 0] 57| 116 173 151917
CRIMINAL SIDE:-
1 MURDER REFERENCE 2] 0 0 0 0] 0 0 0 0 2
2 CRIMINAL APPEAL 33681 0| 32| 215 247 0 0| 53 53 33875
3 CRIMINAL REVISION 12152 0/ 0 120 120| o 0| 32 32| 12240
4 CRIMINAL MISC. PETITION 25332] 0 0| 366 366] 0 0 24 24 25674
(VIS 482 CR.P.C)
5 CRIMINAL MISC. BAIL 3249 0| o0[1021] 1021] o 0| 763| 763 3507
(U/S 438 & 439 CR.P.C)
6 CRIMINAL CONTEMPT 271 0 3 0 31 0 0 0 0 30
7 CRIMINAL REFERENCE 4 0 0 0 0] 0 0 0 0 4
8 HABEAS CORPUS 43| 0| 28 0 28] Of 12 0 12 59
9 CRIMINAL LEAVE TO APPEAL 889] 0 3 12 15] 0 0] 24 24 880
10 | CRIMINAL WRITS 1359 0/ 5[ 120 125| o 3| 43 46 1438
11 CRIMINAL REVIEW 11 0 0 0 0] 0 0 0 0 1
TOTAL (B) 76739 0| 71| 1854 1925 o| 15| 939 954| 77710
TOTAL (A+B) | 227229| 0| 378| 3147 3525] o 72| 1085 1127| 229627
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2

025
S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB| DB SB| TOTAL| FB DB SB| TOTAL|BALANCE
MISC. CASES .. 01.06.2025 30.06.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1_|BAIL IN CRIMINAL APPEAL 5008) o] 15| 128] 143] o] 1| 35 36| 5115
2 |BAIL & STAY IN CRL.REVISION 42721 0 o[ 83 831 0 0| 25 25 4330
3 |BAIL & STAY IN CRL.MISC.PET. 25378| 0| o 323 323] 0 0 13 13 25688
4 _[BAILESTAY INCRLTRAN. PET.& CRLW  1435| o 0 96| 9] ol o 17 17 1514
5 |BAIL & STAY IN CRL.CONT.PET. of o] o o ofl of] o o 0 0
6 |BAIL & STAY IN CRLLA 13] o o] o ofl of of o 0 13
7 |CRIMINAL MISC. AP
(Arising over Crl. g:lla:: CZI;LE;ATION 141 0 1 26 271 0 0 3 3 1138
TOTAL (C) 37220 0] 16| 656 672 0 1 93 94| 37798
2 CRIMINAL TRANSFER 60] 0 0 1 1 0 0 1 1 60
3 STAY IN HABEAS CORPUS 4 0 0 0 0] 0 0 0 0 4
TOTAL (D) 64| 0] 0 1 1 0 0 1 1 64
TOTAL (C+D) 37284 0| 16| 657 673 0 1 94 95| 37862
TOTAL (A+B+C+D) 264513| 0f 394/ 3804] 4198 o] 73| 1149 1222| 267489
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAY INI. T. APPEAL 44] 0| 3 0 3] 0 0 0 0 47
2 |STAY INW.T. APPEAL / CUSTA 19] 0 0 0 0] 0 0 0 0 19
3 [STAYIN O. T. REFERENCE 102] 0] 2 0 2] 0 0 0 0 104
4 [STAYINS. T. REVISION 485] 0 0O 3 3] 0 0 0 0 488
5 [STAY IN CIVIL IST APPEAL 5784] 0| 6 100 106] 0 0 2 2 5888
6 |STAY IN CIVIL 2ND APPEAL 23221 0f o 29 29] 0 0 3 3 2348
7 |STAY IN EXE. FIRST APPEAL 112 0 O 1 1 0 0 0 0 113
8 [STAY IN EXE. 2ND APPEAL 22 0] O 0 0] 0 0 0 0 22
9 |STAYIN C. M. APPEAL 10030 0| 48| 75 123] 0 7 0 7] 10146
10 [STAY IN CIVIL REVISION 666] 0 0 19 191 0 0 4 4 681
11 |STAY IN CIVIL CONTEMPT 26| 0 0 1 1 0 0 0 0 27
12 [STAY IN SPL. APPEAL (CIVIL) 25| 0f O 0 0] O 0 0 0 25
13 |STAY IN CIVIL TRANS. APPLN. 152] 0 0 17 171 0 0 1 1 168
14 |STAY IN COMPANY CASES 21 0/ 0O 0 0] 0 0 0 0 21
15 [STAY IN SPL. APPEAL (WRIT) 2304] 0| 96 0 96| 0 33 0 33 2367
16 |STAY IN WRIT PETITION 61777] 0| 66| 726| 792| o] 10| 50 60| 62509
TOTAL (E) 83891 0] 221] 971 1192 o] 50| 60 110] 84973
2 CIVIL MISC. APPLICATIONS 4654] 0| 25/ 194/ 219] 0 7] 113 120 4753
3 CIVIL MISC. CASES U/S-5 13284] 0/ 103 204| 307] of 27| 29 56] 13535
4 EXE. MISC.APPLICATION 0] 0 0 0 0] 0 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0] 0 0 0] 0 0 0 0 1
TOTAL (F) 17939] 0] 128| 398| 526] 0| 34| 142 176] 18289
TOTAL (E+F) 101830| 0] 349]1369] 1718] 0 84| 202| 286 103262
TOTAL (C+D+E+F) 139114]| 0] 365| 2026] 2391| o] 85| 296 381] 141124
GRAND TOTAL (ATOF) 366343] 0] 743]| 5173] 5916] 0| 157| 1351] 1508] 370751
Dt.: 11-07-2025 15:49
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